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SHEl N. KANUNGO: The amounts are not
necessary, because it is a question of ratio.
The investment and the outright payment,
these differ from case to case. It is not a case
of licensing. It is a question of approving
foreign collaboration.

SHRI NIREN GHOSH: Which are the
industries for which these licences for foreign
collaboration have been granted?

(No reply.)

SHRI  G. MURAHARI: How many
applications came within the restrictions that
the hon. Minister just now spoke of and still
were rejected, and why were they rejected?

SHRI N. KANUNGO: As | have said, the
acceptance is governed by strict rules, in the
sense that it should involve rare technology or
"know-how" that is not available in the
country. Only then it is accepted. In ordinary
cases it is not accepted.

SHRI G. MURAHARI; How many of them
did not come under this category and were
rejected?

(No reply.)
SHRI NIREN GHOSH; Sir, a part of my
question has not been answered'. | asked

which were the industries to which licences
were granted.

SHRI N. KANUNGO: For that | require
notice, Sir.
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NEW MINISTER INTRODUCED

THE MINISTER op PARLIAMENTARY
AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRI SATYA NARAYAN SINHA): With your
permission, Sir, | am glad to introduce to you
and through you to this august House, Shri
Mahavir Tyagi, who has been appointed
Cabinet Minister in charge of Rehabilitation.

MIGRANTS FROM EAST PAKISTAN

*49. SHRI A. M. TARIQ: Will the Minister
of REHABILITATION be pleased to state:

(a) the number of refugee camps so far
opened in each State for migrants coming
from East Pakistan;

(b) the number of refugees staying in
these camps; and

(c) the amount of Central assistance given
to the State Governments in this connection?

THE MINISTER oF REHABILITATION
(SHRI MAHAVIR TYAGI): (a) to (c) A statement
giving the required information is laid on the
Table of the
Sabha

f[ ] Hindi transliteration.



